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ITEM NO.11       Court No.1               SECTION XI-A
  (By Virtual Hearing)

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

SPECIAL LEAVE PETITION (CIVIL) Diary No(s). 13425/2020

(Arising out of impugned final judgment and order dated  16-06-2020
in WP(C) No. 11142/2020 passed by the High Court Of Kerala At 
Ernakulam)

P.E GOPALAKRISHNAN @ ACHARYA THRYPURAM & ORS.      Petitioner(s)

                                VERSUS

MURALEEDHARAN T. & ORS.                            Respondent(s)

(FOR ADMISSION and I.R. and IA No.58207/2020-EXEMPTION FROM FILING
O.T.  and  IA  No.58205/2020-PERMISSION  TO  FILE  PETITION
(SLP/TP/WP/..) and IA No.58206/2020-PERMISSION TO FILE LENGTHY LIST
OF  DATES  AND  APPLN.(S)  FOR  IMPLEADMENT  AND  FOR  EXEMPTION  FROM
FILING NOTARIZED AFFIDAVIT) 
 
WITH Diary No(s). 13532/2020 (XI-A)
(FOR ADMISSION and I.R. and IA No.58260/2020-EXEMPTION FROM FILING
C/C OF THE IMPUGNED JUDGMENT and IA No.58261/2020-EXEMPTION FROM
PAYING COURT FEE and IA No.58259/2020-PERMISSION TO FILE PETITION
(SLP/TP/WP/..) and IA No.59097/2020-PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
 
Date : 16-07-2020 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE R. SUBHASH REDDY
         HON'BLE MR. JUSTICE A.S. BOPANNA

For Petitioner(s) Mr. V. Giri, Sr. Adv. 
                    Mr. A. Karthik, AOR

Mr. Ananthu Bahuleyan, Adv. 
Mr. Sarveshwar K., Adv. 

Mr. KV Vishwanathan, Sr. Adv.
Mr. K Parameshwar, AOR
Mr. MV Mukunda, Adv.
Mr. Haridas, Adv.

                   
For Respondent(s)/ Mr. Krishnan Venugopal, Sr. Adv.
Applicant(s) Mr. Debmalya Banerjee,Adv.

Mr. Rohan Sharma, Adv.
Mr. Kartik Bhatnagar, Adv.
Ms. Priyanka Bangari, Adv.
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Mr. A.S Aman, Adv.
Mr. Ujjwal Singh, Adv.
Mr. Vardaan Wanchoo, Adv.
For M/s Karanjawala & Co. 

                    
          UPON hearing the counsel the Court made the following
                             O R D E R

Permission  to  file  the  instant  special  leave  petitions  is

granted. 

Application for impleadment is allowed. 

Issue notice returnable on 10.08.2020. 

Tag with Civil Appeal Nos.5195-5197 of 2017. 

Pleadings be complete by the parties in the meantime. 

(SANJAY KUMAR-II)                        (INDU KUMARI POKHRIYAL)
ASTT. REGISTRAR-cum-PS                    ASSISTANT  REGISTRAR
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